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SHRI S. MUTHUKARUPPAN (Tamil Nadu): Sir, my request is regarding the 
release of 96 Tamil Nadu fishermen from the Sri Lankan jails and the release of their 
boats. ...(Interruptions)... On 11th and 13th of this month, 28 Tamil Nadu fishermen 
were taken into custody and have been wrongfully detained in the Sri Lankan jails. 
...(Interruptions)... Already, 68 fishermen had been wrongfully detained in the Sri 
Lankan jails and are languishing there. ...(Interruptions)... Eighty-two mechanised fishing 
boats were also captured by the Sri Lankan Navy and have been wrongfully kept. 
...(Interruptions)... My leader, the hon. Chief Minister of Tamil Nadu, wrote a letter 
to the hon. Prime Minister on 14.3.2016 to release all the 96 fishermen belonging 
to various places like Pamban, Pudukottai, Tuticorin, etc., in Tamil Nadu and also 
to release the 82 mechanised fishing boats seized by them. ...(Interruptions)... The 
permanent solution is only retrieval of Katchatheevu. ...(Interruptions)... The 1974 and 
1976 Agreements are unconstitutional. ...(Interruptions)... My leader, hon. Amma, has 
written several letters to the hon. Prime Minister of India to settle the fishermens' 
problems immediately. I also want to quote what my leader, the Chief Minister of 
Tamil Nadu, said when she was a Member of Parliament. Thirty-four years back, 
she raised this very issue regarding the Tamil Nadu fishermen. ...(Interruptions)... 
Hon. Amma stated in this august House and I quote: "I will not allow any harm 
being done to Tamil Nadu fishermen. If it is happening again and again, the Indian 
Navy should be sent to Sri Lanka to attack Sri Lanka." ...(Interruptions)... My leader 
stated the very same thing 34 years back. I also urge upon the Defence Minister, 
who is present here, to send the Indian Navy to attack Sri Lanka. ...(Interruptions)... 
Sri Lanka is a very small country. ...(Interruptions)... It is like a small mango in 
the world map. India is a big country. ...(Interruptions)...Sri Lanka is disturbing our 
fishermen. So, I ask the hon. Defence Minister to send our Indian Navy to attack 
Sri Lankan Navy to protect the fishermen of Tamil Nadu. Thank you.

Need to give protection to the people migrated to other  
States for jobs and economic reasons

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Thank you very much, Sir. 
...(Interruptions)... 

I am really sad to see a party which says that it believes in freedom of speech, 
action and democracy today is not allowing Members to speak. ...(Interruptions)... 
It is a *. ...(Interruptions)... Sir, I want to talk about the protection of economic 
migrants.

*Expunged as ordered by the Chair.
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The British ruled India by creating division on the basis of religion. 
...(Interruptions)... I have to read my text, because I cannot, otherwise, speak. 
...(Interruptions)...The British ruled India by creating division on the basis of religion, 
caste, language. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: See, hon. lady Member is speaking. ...(Interruptions)... 
I would request you to allow her. ...(Interruptions)... Please listen to her. 
...(Interruptions)...

�ीमती जया बचचन: गैि मुलक की ...(वयिधान)... मुलक का बनाना ...(वयिधान)... सि, वह 
एक ऐसा वकि था जब हमािे दादा-पिदादा उदू्ष, संसकृि, रहनदी रबलकुल ही अच्ी ििह से एक 
साथ बोलिे थे। ...(वयिधान)... 

MR. DEPUTY CHAIRMAN: Yechuryji, hon. lady Member is speaking. 
...(Interruptions)... You first allow hon. lady Member to have her Zero Hour submission. 
After that, I will listen to your point. But, first, allow her. ...(Interruptions)... If you 
shout, neither you gain anything nor they gain. ...(Interruptions)...

SHRI SITARAM YECHURY (West Bengal): Okay. You allow me after that. 
...(Interruptions)... 

MR. DEPUTY CHAIRMAN: You are asking me that question. I am asking you 
that question. ...(Interruptions)... Now, Smt. Bachchan.

�ीमती जया बचचन: सि, ये लोग बोल िहे हैं औि मुझे अपनी बाि कहने नहीं दे िहे हैं। 
...(वयिधान)... अगि आप लोग चुप िहें, िो मैं बोलंू। ...(वयिधान)... I am going to start from 
the very beginning. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mrs. Bachchan, you start your submission. 
...(Interruptions)... Don't look at them. You address the Chair. ...(Interruptions)... Why 
do you worry? ...(Interruptions)...

SHRIMATI JAYA BACHCHAN: Sir, the British ruled India by dividing India 
into various parts through religion, caste and language. In fact, even while leaving 
this country, they broke this country into two parts. इिनी बरि़या ज़बान, जो इस देश ने 
िैयाि की थी, उदू्ष, रजसको अब गैि मुलक का बना रदया गया, वह हमािी भारा थी। एक जमाना 
ऐसा था, जब हमािे दादा-पिदादा उदू्ष, संसकृि औि रहनदी रबलकुल ही अासानी से औि सुनदििा 
से बोलिे थे, मगि ...(वयिधान)... 

MR. DEPUTY CHAIRMAN: No, no. Your subject is...

SHRIMATI JAYA BACHCHAN: I am coming to the point.

MR. DEPUTY CHAIRMAN: Your subject is 'Demand to give protection to the 
people migrated to other States.'
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�ीमती जया बचचन: सि, एक िो ये लोग िोकिे हैं, बीच में आप भी िोक देिे हैं। ...(वयिधान)... 

MR. DEPUTY CHAIRMAN: You speak on the subject. ...(Interruptions)...

�ीमती जया बचचन: सि, मैं वही बोल िही हंू। ...(वयिधान)... 

एक माननीय िंदसय: सि, इनको बोलने दीरजए। ...(वयिधान)... 

�ी उपिंभापवत: आपका जो सबजेकट है ...(वयिधान)... 

SHRIMATI JAYA BACHCHAN: I am coming to the point. सि, भरूमका भी कोई 
चीज़ होिी है। ...(वयिधान)... भरूमका भी कोई चीज़ होिी है। मैं भरूमका दे िही हंू। ...(वयिधान)... 

सि, अभी देश में कया हो िहा है, रफि से रवभाजन होने वाला है। वह कोई रवदेशी नहीं 
किने वाले हैं, बसलक  हमािे देश के लोग ही किने वाले हैं— रिलीजन औि कासट के बेरसस 
पि औि ऊपि से भारा के बेरसस पि। हमािे देश ने, जब हमािा इिना बरि़या देश इकट्ा था, 
िो उसने रवदेरशयों को भगा रदया। अब हम इस देश से रकसको भगायेंगे? हमािे देश में इिने 
सटेटस बन गए हैं। आप ही देरखए, पहले नॉथ्ष, साउथ, ईसट औि वसेट होिा था। साउथ के पा ंच 
सटेटस हैं, उनमें से िेलंगाना अलग बन गया, उत्ति �देश से उत्तिाखण्ड बन गया, रबहाि से 
झािखण्ड बन गया। रवदभ्ष की बाि कि िहे हैं औि पिा नहीं रकिने औि भी �देशों की बाि कि 
िहे हैं। सि, यह सब रकस बेरसस पि है? ...(वयिधान)... These people are very disruptive. 
...(Interruptions)... सि, अब कया हो िहा है? language basis पि सटेट को र्डवाइ्ड रकया जा 
िहा है। इससे सबसे जयादा िकलीफ उनको होिी है, जो रहनदी heartland के रहनदी सपीककग 
लेबि हैं, व े दूसिे सटेटस में जािे हैं ...(वयिधान)... Because the State is so large, there is 
not enough employment. They go looking for jobs to other States. There, they don’t 
get jobs because they don’t speak the language of that particular State. Sir, it is so 
sad. They are intimidated...(Interruptions)...

MR. DEPUTY CHAIRMAN: Your time is over. What can I do? I am helpless. 
...(Interruptions)...

�ी अरविनद कुमार सिंह (उत्ति �देश): सि, मैं सवयं को भी इस रवरय से संबद्ध कििा हंू।

�ी राम नाथ ठाकुर (रबहाि): सि, मैं सवयं को भी इस रवरय से संबद्ध कििा हंू।

�ीमती कनक लता सिंह (उत्ति �देश): सि, मैं सवयं को इस रवरय से संबद्ध कििी हंू।

�ीमती कहकशां परिीन (रबहाि): सि, मैं भी सवयं को इस रवरय से संबद्ध कििी हंू।

�ीमती विपलि ठाकुर (रहमाचल �देश): सि, मैं भी सवयं को इस रवरय से संबद्ध कििी हंू।

�ी गुलाम रिूंल बवलयािी (रबहाि): सि, मैं भी सवयं को इस रवरय से संबद्ध कििा हंू।

† Transliteration in Urdu script.

†
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डा. चं�पाल सिंह यादि (उत्ति �देश): सि, मैं भी सवयं को इस रवरय से संबद्ध कििा हंू।

�ी नीरज शेखर (उत्ति �देश): सि, मैं भी सवयं को इस रवरय से संबद्ध कििा हंू।  
...(वयिधान)... हमािी पाटटी की एक मरहला सदसय को बोलने नहीं रदया गया, इसरलए हम वॉक 
आउट कििे हैं। ...(वयिधान)... 

(At this stage, some hon. Members left the Chamber)

MR. DEPUTY CHAIRMAN: What is your point, Mr. Yechury? ...(Interruptions)...

SHRI SITARAM YECHURY: Sir, my point is that this case should be investigated. 
Last time, when the issue of Vijay Mallya came up, you had ordered a reference 
to the Ethics Committee. Now, you are silent! ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I will tell you the difference. ...(Interruptions)...

SHRI SITARAM YECHURY: Sir, don’t protect ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I will tell you the difference. At that time, the House 
was unanimous. Now the House is divided. That is my problem. ...(Interruptions)...

Yechuryji, I understood what you said. But, at that time, the House was 
unanimous. Then, I gave the direction. Now the House is divided. I can’t give that 
direction. ...(Interruptions)...

Shri Mahendra Singh Mahra now.

Serious situation of drought in the State of Uttarakhand

�ी महें� सिंह माहरा (उत्तिाखण्ड): र्डपटी चेयिमैन, उत्तिाखं्ड �देश पव्षिीय रहमालयी �देश 
है। ...(वयिधान)... आज संपूण्ष �देश भयंकि सूखे की चपेट में है। 1 किोड़ 21 लाख की आबादी 
वाले इस �देश की रवरम भौगोरलक परिससथ रिया ं हैं। ...(वयिधान)... 

MR. DEPUTY CHAIRMAN: Let the law take its own course. I have no problem. 
...(Interruptions)... I have no problem if the Government moves. ...(Interruptions)...

�ी महें� सिंह माहरा: �देश के 13 रजलों में से 10 रजले, पहार्ड़यों में 5 हजाि फीट से 9 
हजाि फीट की ऊंचाइयों पि बसे हैं। ...(वयिधान)... केवल 3 रजले मैदान ििाई भामि में ससथ रि 
हैं। ...(वयिधान)... �देश का 70 �रिशि भाग पहाड़ी के्ष� में है औि केवल 30 �रिशि भाग 
मैदान में है। ...(वयिधान)... 

MR. DEPUTY CHAIRMAN: The Government can order an inquiry, I have no 
problem. ...(Interruptions)...

SHRI TAPAN KUMAR SEN (West Bengal): Sir, you can ask the Government 
to respond. ...(Interruptions)...


